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GOVERNMENT OF ODISHA
HEALTH & FAMILY WELFARE DEPARTMENT

LE e

File Mo. HFW-PLAN-PLAN-0037-2021 fg_f?g:?_?? JH&FW, Dated ;é'ﬂi?v? 1=,

Ta

All Collector & District Magistrates

All Municipal Commissioners

All COM & PHOs
Sub:  Funding for management of Covid-19 pandemic.
Sir,

This is to bring to the notice of all concermed that the State Govl, have taken
up the responsibility of treatment of Covid patients free of cosl. The funding pallerm
was reviewed in a high level meeting taken by Chief Secretary on 07.06.2021. Gowvt.
order have been taken in the matter as under,

i, The COVID facilities created in the Stale which are being funded by the
corporate partners will continue to receive such funding,

ii. The COVID facllities created by State which are covered under DMF shall
continue to be funded out of DMF,

iil, The expenditure on COVID facilities which are covered under the CMRF shall
be met from SDRF. The components of expenditure like setting up of Cowvid-18
hospitals & Covid Care Centres, procurement of essential equipment/ labs,
and eonsumables in Government Hospitals shall be met from SDRF as per the
iterms and norms of assistance from SDRF as prescribed at item No.-2 of the
guideline of MoHA, Gol No. 33-04/2020- NDM-I dt. 23.08.2020 in this regard

f (copy enclosed) and letter No. 2395/R&DM Dt. 05.05 2021 of SRC.Odisha,

iv. The District Authorities shall fumish the requirement of funds towards
management of COVID-19 pandemic, as permissible under SDRF to the H &
FW Department for release of funds,

In view of the above, the follawing modalities are to be followed for requisition
of fund by the Collectors and other agencies for Coyid-19 activity and placement of
fund out of SDRF and CMRF.

1. The executing agencies will submit their requirement compon ent-wise.



2. The requiremen! for componenis covered under SDRF guidelina are to be
submitted to Director of Health Services for placement of funds out of SDRF,

3. The remuneration of Specialists, MBBS Doctors, AYUSH Doctors, Hospital
Managers, Staff MNurse, LTs, Pharmacists, Radiographers, MPHW{M),
MPHWI(F), Microbiologists and DEOs engaged for COVID-18 is to be met from
the uncommitted unspent balance available under Health System
Strengthening (HSS) scheme of NHM from April'21 onwards. The incentives to
the medical Interns (UG & PG), final year MBBS students and GNM & BSc
nursing students is to be met from the ECRP-I package from Jul'21 onwards
il Mar'22. The remuneration of cutsourced staff like Attendants, Sweepers,
Security personnel etc. and all other staff engaged for COVID-18 Is 1o be met
from CMRF. The requisition for expenditure towards the above component
shall be submitted to MD, National Health Mission,

4, The requirement for all other components are to be submitted to GA & PG
Daptt. for sanction oul of CMRF,

5, UCs recelved from the above authorities are to be submitted to the respective
authorities.

All Collector & DMs and other agencies are requested to fumish their
requirements _upto 30.06.2021 to the respective authorized officers le., DHS,
MD,NHM ana OSD,EMRF immediately for placement of funds.

Addl. Chief Secretary to Government  Addl. Chief Sécreta
GA & PG Deptt. Health & F.W. Deptt,

Memo No. ﬂﬁﬂg? H Dated, f,f; ~ ?"ﬂ'j’;

Copy forwarded lo the P.S. to ACS, Health & FW Deptt/ P.5. o ALS, GA &
PG Deptt. for information of Additional Chief Secretaries of Health & F.W. Deptt.
and GA &PG Deptt.

et ;—1‘__- o
FA-cum-Special Secretary'td Government

Memo No. 20059 Dated, | § 07 - 07/

Copy forwarded to the P.S. to Principal Secretary, Finance Deptl. for
infarmation of Principal Secretary, Finance Deptt.

Ffae il
FA-cum-Special Secretary to Government




Memo No. M‘W IH Dated, |6 ¥ ;rjﬂi”

Copy forwarded to the Mission Director,National Health Mission, Odisha for
information and necessary action,

She is requested to examine the requisition of funds received from
Collectors and other agencies and release the amount as admissible under ECRP
with an intimation to Health & F.W. Deptt. and OSD, CMRF, GA & PG Deptt.

S o
FA-cum-Special rataf fo Government

Memo No. ﬂ—f’ f}#‘j H Dated, f ﬁipﬂ??j ’“TE*JJ

Copy forwarded to the Director of Health Services, Odisha for Information
and necessary action.

He is. reguested to examing the requisition of funds received from
Collectors and other agencies and release the amount as admissible under SDRF
guideline with an intimation to Health & F.W. Deptt. and 0sD, CMRF, GA & PG

Dieptl. e
: Lf
FA-cum-Special E&EFEW t?;ésnuernmenl

Memeo No. ;{,0{?41 H pated, ({7 0 7. 20

Copy forwarded to the OSD, CMRF, GA & PG Deptt, for infermation and
necessary achion.

= {7034
Fa-cum-Special Secreta Envarn ment

Memo No._ o 43 H Dated, | ] 7 -G02/

Copy forwarded to the DMET{O)/ DPHIOY DFWI(D) for information and

necessary action, m
Ny
FA-cum-Special Secrelary (o Grﬁeﬂlr%teﬁij




Mo, 33-04/2020-NDM-1
Government of India
Ministry of Home Affairs
| BMisaster Management Division)

T Wing, 3" Floor, NDCCI,
Jai Singh Road, New Delhi,
Dated 23" September, 2020
To
The Chiefl Secretaries,
(All States)

Subject: Iiem and Norms of assistance under State Disaster Response Fund
(SDRF) for containment measures of COVID-19,

Sirf Madam,

[ am directed to refer this Ministry’s letter of even number dated 14 july
2020 on the above mentioned subject and to enclose herewith partially modified
list of items and norms of assistance for containment measures of COVID-19 in
the country, eligible from SDRF by way of special one-time dispensation with
the overall capping of 50%, for the financial year 2020-21.

2. This issues with the approval of the Competent Authority.

(M. Subramania
Deputy Secretary to Government of India
Tel: 23438123
Encl.: As above,

. Copy for making similar provisions [for utilization of UT Disaster
Response Funds by the Union Territories:

(1) Additional secretary (JKL), MHA
(ii)Additional Secretary (UT), MHA

. CC for information: PS to 1M/ MOS (RY MOS(NY HS.



Annexure to Ministry of Home Affairs Letter No, 33-4/2020-NDM-j

dated 23" September, 2020 Modificd 1ist of

items & norms of

assistance from Stale Disaster Response Fund (SDR )
in the wake of COVID-19 authreak for K.V, 2020-21

IMEMS

2
Measures. for  quarantine,
cullection apd sereening:

Sanmpple

(1) Provision for lemporary
accommodation,  food, clothing,
medical care, ete. for people affected
and sheltered in quarntine Cimps
(other than home quarsntine) or for
cluster containment operations,

(by Cost of consumables for sample
collecticn,

(e} Support for checking sereening  and
contact tracing,

]

Procurement of essential equipments/ abs
for response o COVID-19:

(8) Cost of setting up additional lesting
bboratorics within the Government
and the cost of consumables and
testing kid,

(b} Cost of personal protection equipiient
for healtheare, municipal, police and
fire awthorities.

() Cost of  Thermal  Scannery,
ventilators,  air  purifiers, oxygen
Eeneration and storage plapt in
hospitals, strengthening ambulapes
serviees for transport of paticnts,
setliog  up  containment rones,
Covid -19 hospital, Covid-19 care
cenlres and consumables in (he

Mod:-
i}

(i)

SEC shall ensure oversll over
oher Government sehesnies,

Any amotnt spent by the State for COVID-
the resource of the State

Government hospitals.

~ NORMS OF ASSISTANCE

3

Tetal expenditure on account of fiems
L and 2 should not exceed S50% of the
annual allocation of the SDRF,

As such Tunding percentage of SDRF
between these 1wo ftems s intisr-
chinngeable, subject 1o overall cupping
ol 5054,

In these items, the other terms angd
conditions of the norms of asEistance
shall remain the same as carlier,

Deputy Secrre

sight mechanism so that no duplication mkes place with reference 1o

19, over and shove the eeiling, would be bome out of
Government and not from SDRF

(M. Subramanian
tary o Ciovemment of Indiy




